Filing No. BA/8528/2020
Laxman Pandey @ Ravi Ranjan Gupta Vs The State of Jharkhand
Advocate’s Name- Mr. Randhir Kumar
Defects:-
Q. (i) Serial no. of O/C, is missing at Affidavit.
(i) Duly certified T/C of Pg-9 to 14 may be filed.

(iii) B.A. no. may be corrected at para-10.



